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gy.' CENTRAL ADMINISTRArIVB TRIBUNAL, GUWAHATI BENCH.

IS _5’ -original AppliCations No.269, 270, 271, 277, 278, M
R ¢7j}', 279 and’ 280 of 2003.

Date of Order : This the 21st Day of January, 2004.
'The Hon'ble Sri Bharat Bhusan, Judicial Member.

The Hon‘ble Sri K.V. prahladan. Administrative Member .

Shri Chongtham Sunilkumar Singh (OA.269/03)
" smte A.Isworibala Devi (OA. 270/03)
L “.  sri Elangbam Brojenkumar Singh (0.A.271/03)
i B Sri;Laishram Jayenta Singh (0.A.277/03)
Ny ’ Sri Thokchom Sanayaima Singh (0.A.278/03)
| Sci Okram Rameshwor Singh (0.A.279/03)
Sri T.D.Nijamkha Chiru (O.A. 280/03) . . . applicants

¥ _ B& Advocate Sri Aan.singh.
'« Versus -

1. nion of India,
. represented the Secretary to the
‘Government of India,
,juinistry of Home Affairs.
- .NQVI Delhie.

2. The Secretary to the Govt. of India,
. Mindistry of Finance.
“New. Delhi.

3¢ The Director General of $5.5.B, Bast Block-V,
' .C.Pﬂram. New Delhi-GS.

4. The Chief Veterinary officer,
Directorate Office,
i, S+8.B, R.K.puram, New Delhi-66.

5. The “ivisional orQanisation/Inspector General
- Manipur and Nagaland Division, Lamphel,
. Imphal, Manipur. . « « Respondents.

o

B‘YSri A.Deb Roy, Sr._c‘G.s,.c.

QR DER (oRAL)

SRI BHARAT BHUSAN,MEMBER(J)

The aforesaid 0.As involving identical questions of
law and tacts are being disposed of by this common order.
: 2. ﬁ”l: The applicants in all the cases are Senior Field
o , Assistant (veterinary) serving in Special Service Bureau (SsB
for short) The case of the applicants is thatlthe veterinary

\

establlshment in an organisation or Dizectorate or Institute,




Y%
there exist a certain pPost or posts with normally nomen=-

Clature as VFA or stockman or Animal Husbandry or Vbterinary

Compounder or vaccinator or Dresser or Field Assistant. Their

main work is to render minor veterinary service liﬂe vaccina-

tion, castration, dressing of wounds treatment of Jnikal. S0
works of every such post either of the Directorate‘of Assam
Rifles or B.S.F or other Organisation are to be treLt as
same in view of the Section 30(b) of the Indian VEt?r nary
Council Act 1984. And moreso the minimum qualificet{on of Quch
post {s Mmatriculation with diploma or certificate or experience.

It 1is stated that as discussed in para No.55.284 of;the Sth

| Central Pay Commission by taking these different nomenc lature

of post into account fhe pay scale was recommended |to| revise
equally to R.4500-7000/~ 8o that there may not arisé_any
question of pay ancimally. But the respondents failetho

lmplement the same without any cogent reason and denkeo the

right of the applicants to enjoy the said revised pa£ sCale.
It has been contended that the pPay 8cale of similarl)L s\ituated
veterinary compounder of Forest service and compoundﬁr of
B.S.F have already since been revised to m.4500-125-ﬂ000/-.

It has turther been urged before us that tor the purpose of
the similarly situated veterinary Field Assistants serving

in Assam Rifles had taken the matter to the Tribunal and the
Guwahati sench of the Central Adminstrative‘?riounal nad

granted them the relief while disposing of 0.A.65/2002 on
|
11.12.2002. The applicants submit that relief on similar| line

|
be granted to them as well. The relief claimed in the O.as
1

are as under ; ' ‘
(1) Respondents be directed to upgrade the pay ?c?le
Ot Sr.V.F.A (S.S.B) to %8.4500-7000/~ in parity with sr. veteri-

nary Compounder of Forest Department w.e.f. 01.01.1996;



(11) to direct the Respondents to consider for changing

xthe nomenclature of the present petitioner's post of Sr .VFAs

 either Senior Veterinary Compounder or Sr.Veterinary Assistant

etc.
3.  The learned counsel for the applicants at this stage

submits that the repreSentatiOns praying for grant of such

,reliéfs_had alreédy been submitted by them to the Ministry

ofbﬂome Affairs, Government of India but they héve not received

any favourable reply so far. At this stage, the learned counsel
' hmagy @S
for the applicants urges that the applicants wewld immediately
. the .
furnish/copies of the representations in respect of all the

appiicants to the respondents for their kind consideration.

Thisibéiﬁg 50, in our view this batch of C.A8 can be disposed

of at this stage itself by giving direction to the applicants

to move fresh comprehensivé representations before the respon-

dents within a period of 15 days from today and thereafter

the respondents ghall prcceed to dispcse cf the same within
a period of 2 months thereafter by taking into consideration

the observations made by the Tribunal in 0.A.65/2002 in its

judgment dated 11.12.2002.

All the above appiications are accordingly disposed of.
No‘order as to costs. |

8 A copy of the judgment be placed in each case file.

e s e e

Sd/MEMBER (A)

Sd/MEMBER (3)
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~IN THE CENTRAL AD@@“VE TRI?UNAL

T —

GUWAHATI BENCH

- ORIGINAL APPLICATION NO.27-0 OF 2003.

.Smt. A. Isworibala Devi. .

- For use in Tribunal's office.

Date of filing ;™ "~

' Registration-No. :

- Applicant.
Versus-—
~ The Union of India and others. o
'Respondents
Z1SL | Nomenclature ~ |~ ~ Brief description 6f documents™ | Page
No. | - -of documents. ST S - -{From To| -
) @) — o @ |
| 1..| -Application . Apphcataon fi Ied by the Appllcant -1--1-18
'2.7| Affidavit’ | Affidavit of the Applicant ‘ 19-20
11 3. ANNEXURE A/1 . | Certificate of B.A. . : 2
4. [ ANNEXURE  A/2 | Certificate of Veterinary Field Ass:stam - .
I Course. .. I ¥4
" 5. _ANNEXURE___A_[S _ | Call letter dated 05/12/1 992 Z%
6. ANNEXURE A/4 <Gall Ietter dated 02/11/1993. 2y
L--7. | ANNEXURE A/5 1| Order dated 27/07/1994. . . JAs
8. | ANNEXURE A/6 | Letter dated 17/03/1993. - - 24
{.9. | ANNEXURE A/7 [ Relevant page showing pay scale of | . ..
S -~ | Veterinary staffs of the S$.S.B. inthe T
.| Central Civil Sérvice(Revised Pay) =~
ol oo - -- -1 Rules, 1997, First Schedule of Part “A” | - -
110, | ANNEXURE A/8. | Relévant portion of Section 30'0( India - 2
IR Veterinary Council Act, 1984.. -
11. | ANNEXURE A/S° | Relevant page showing the pay scale 1 w R
-4 e o of Forest Deptt. .. T
-1 12.-| ANNEXURE A/10 | Memorandum dated 26/02/1990 o0
1 13. | ANNEXURE A/11 | Relevant page containing Appendix-Il |
[ . ~___1ofthe Hand Book of ICAR.~ -
| 14. | ANNEXURE A/12" | Relevant page.of ROP, 1997 PartB |4, .
G SlNOXX"pg"‘“ . 3)/"3{
| .15..| ANNEXURE A/13..| Order of the Hon'ble Central e ‘
B Administrative Tribunal dated - 86 ~38)
T 111212002, N
-1-16.-{ ANNEXURE-A/14 | Convey letter of the Government of 30}
T Indid dated 28/10/2003. R
17. | ANNEXURE A/15 | Representation dated 20/02/2002 - ho.
18. | ANNEXURE A/16 | Memorandum dated 14/05/2002. 4]

. 'Signature of the Applicant
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"'Details of Application :-.

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL.
GUWAHATI BENCH -

Ongmal App_hcatlon ‘No. Q?‘D -of 2003

Smt, A. Isworibala Devi, aged about 3‘[ years, W/o
Shn Nu‘pendra Shaxma, by occupat10n a Semor Flcld
"t:iAss1stant(Vetetmat'y)‘“m S:S.B., now “posting at Area
" Onganiser- $ SB; Tmphal,” Manipur, Nagaland
" Division, a-resident of Kangjabi Leirak, P.O. & PSS,
Impilal, '.I“r:_nphal.West 'District,. Mampur o

_ . APPLICANT.. -
Y ersus - . - Pt

1 The Union of'.Imﬁii.é ‘ﬂiroilgh its SccrétaryvvtO»the
Government of India, Ministry of Home Affairs.
2. The Ministry of Finance through its_ Secretary,.-
“Govemment of ‘Tndia, New Delhi.
| 3. The Director General of S.'S.B.,,, East  Block-V,
"R.C. Puram, New Delhi =66.
4 vThe Chlcf Vetermary Oﬂicer Dxrectorate Ofﬁce
-§:5.B., RK: Puram, New Delhi - 66,
"'5. The Divisional Organisation/Inspector General, ~
. Manipur-and Nagaland Division, Lamphel, Imphal, .
Mampur .

v ae. ... RESPONDENTS.

1. *  Particulars of the order against'which the application is made :-

~* Against the inaction of the Respondents-in’ implementing the Central

- Civil Services (RP) Rules, 1997 in the other words for non-implementatiorof -~



 the' Ceniral Civil Services (Revised Pay) Vetérinarians (Vetermary Staffs) of "

s LR

h S S B whrch has ““'bcen nomenclatured as’ Scmor Field

' Assistants(Veternary) for short (SEARV) -

20 Junsdlctlon of Tribunal -

The apphcant declares that- thc subject matter of the present case
- where ‘he -“wants redressal is thhm thc Junsdxctxon of the Cemral

~~Adm11ustrat1ve Tnbuna], Guwahatl Bcnch.

7 3.7 Limitation ;- v
The subject matter of ‘the present case is ‘as regards to unequal -
: treatment m implemeﬁting the CGS '-(Rcvised-Pay)y R;i‘les; 1997 "ﬁiere‘ is a

 delay of 515 (five hundred fiftecn)days in filing.

4.  Facts of the case - L ST

(A) The apbliéant "is" a bonafide citizen  of Iﬂdia“' having - penna;m'ant ‘
: residence“;t “Krangjabi' Ldrak; P.jO. & P.'S‘.v' ﬂnphal, Imphaf West Dlsmct,
- Mampur The prcscnt Apphcant is ah educated berson bosséséiﬁé the -

. following certificates and degree -

~(i) - She passed B.A. in the year 1992: -
i)~ Elémcntary and - Animal Husbandry and Veterinary Scheme - |
Exammatlon in the yéar---- 1987-88 for- -Véteri'nat"y.:FiIed:_ )

- :Aséi‘sfaht.l“.faiiﬁﬁg—c'enu'é, Government of Manipur. -

" True copies of certfcates () B.A. and (i) -

. Veterin ary v Field Assistant Coume are enclosed: o

_herewith .and marked as Annexures-A/1 and

~ A/2 respectively. . .



' admissible.under Central Government employees.

LB .. After successful completion of Veterinary Field Assistant Course.the ..
. Applicant joined in the private Poultry Industry for about cne and half years.

" "While the Petitioner was sérving in the different Firms, feceived a call letter |

from the Difectorate of General Secunty Office of Divisional Orgaiiiser, '

$.8B- Mampur Nagaland Division vide Memorandum being No. 130011)-
- 8/92/ND/28926 dated 5 December, 1992 to appear for Physrcal Eﬁierency
. TTest the Directorate General of - Security Office of the Direc':tor, SSB.
~issued -another call letter vide. Memorandum . being - No.6/SSB/A-
- 2/92(14Y/4022 dated 02/11/1993 to.face. an interview to be held in the office - .

"o the Divisional Organiser S.S.B., Manipur & Nagaland Division, Imphal..

~True-copies of the call letters-dated 05/12/1992
and - 02/11/1993 are enclosed herewith - and

marked as Afihekurequ/S andA/4 respccti\_)eiy.

. (C) . That, the Applicant faced the irlterview and selected for appointment

to the" said post of Senior Field Assistant (Vety.) and accordmgly the

' ‘Dlrectorate General of Secunty, Oﬂ‘ice of the Area Organiser; S. S B
‘: -'Manipur -& Nagaland Division '~‘-'Area, ‘issued aﬁpointment order' being :
. No2/l(a)GC/94/SSB/11103,dated, 2"“1;.ugust,v-1994at the minimum scale

- of Rs.975-25-1150-EB-30-1660/- . per.-month- plus other - allowances 2s - -

A true copy of the order dated 27/07/1994 is

—enclosed herewith and marked as Annexure- -



"' The present Applicant'is Sefiiof Field Assistant(Vety.) “also known as

~-Animal Husbandry Assistant, Compounder, Dresser, Stockman,” Stock Asstt.

Vaccinator and Milk Recorder etc: They ‘are categorised paraveterinarian -

- -j-l.j.osts;--The); prowde auxiliary ~suppo£‘i -‘ Vetennary anel Ammal Husbandry .-

 practice. -

The minimum required qualification of such post is Matriculation

with Diploma or Certificate with experience of one or two years as the-case

;nay be. Section30 of the Indian Veterinafy Couneil Act,, 1984 also prdvides .

" the minimum qualification and nature of works to be done by such posts. The

- e e tre

_relevant pqrtibﬂ'is hereby produced. -

: Sec. 30(b)- - Pr‘aetis‘e'-Veterinary Medicine in any Sﬁte_e-

" Provided that the State ‘('}ovemment-‘may,- 'order,'“pennit a.per.sen.t :

" holding a diploma or certificate of Veterinary supervisor, stockman or stock

' assistant (by whatever name called) of any state or any veterinary institution . . .

i India © render undeér the supérvision and diréction of a registered

" Veterinary practitioner, miitor veterinary services. _

._Explanation - “Minor veterinary. services” means the rendering of
preliminary Veterinary_aid, liké Vaeeinatidx_i,f _castration, ‘and dressing of

" wounds, and such other types of prehmmary aid, like vaccination, castration

- and dressmg of wounds and such other types of prelumnary aid the treatment

: of such allments as the State Govemment may, be notlﬁcauon in the Official -

Gazette, spemf} in the behalf,

- Therefore, duues and nature of works of all such posts are-to do minor - -

ki,.'vet'erinary services which provides au;iiliafy"sui)poftf.in V-Veterinary...and

" Animal Husbandry Service like vaccination, castration,.dressing of wounds ... .



- -practitioner.

. (Revised Pay) Rules, 1997.

" of treatment of ailments etc. In thi§ regard, a clarification was sought by the’
“Chlef Vetermary Officer Dxrectorate General of Security, Oﬁice of the
| Director,’S-.S-.B.' vide' letter being No;24Net/SSB/90—VC—2 dated"01/01/1993'
to tile Gove_lnment of Indla, Mlmstryof Agnculture,Depamnent of Animal -
. Husbandryand Dan‘ymg In,~-reply to the -above mentioned letter .the -
“Government of India was inf'ormed about the minor veterinary services like
vaccination, castration, . dressing of wounds and such other types of .
. preliminary aid or treatment of such ailments can be undertaken by a person
holding a Diploma or Certificate of Veterinary Supervisor, Stockiman or

* Stock Assistants under the supervision and direction of a registered

A true copy of the said letter dated 17/03/1993

s enclosed herewith and marked as Annexure- -

A6,

| E. -That,*hﬁtially, vthe pay scale of the said post i.ex Veterinary staffs or
Paré-lVeterinary was piaced at the pey- range from 950-1500/- to 1200-2040/-. -
. But, now as per SmPeyconmlission Rebort, the Central Government revised
. the pay scale of the said Véterinary staffs/or Paraveterinarian posts to the
scale of Rs.4000-100-6000/- p.m. by naming the post such as
"“S‘tockman/Compounder/Stock Asstt./Animal Husbandry Asstt./Dresser étc.
‘All the concerned Department ‘under Central service have unplemented the
"sald revision of pay However ‘in- the ‘case of Semor Vetennary erld

wiAssistant of : S-:S.B., Respondents deliberately failed to~"implement such

revision-of pay by taiing the-chance- of mentlomngvm the noinenclature_ of -

"'Sr. VE.A. in the Column df,Veté}inafy staffs of the Central Civil Services



'F. That, instead of Implementmé ttfe.Paji S'c;ilemgti\'/énin the First Schedule.of .
. Part “B” of the said Civil Services (RP) Rules 1997 i.e. 4000-100-6000/- by. .
. taking analogy b'F the post or Veterinary. staffs as desc;ibed_in, Section 30 of

" ever ‘name may be callcd, but the Respondents 1mplement the C.G. S (RP) )

- Rules 1997 in Schedule “A™ ie. Rs.32004900, -

" Ttue copiés of the relevant page showing pay .~
" scale of the véterinary staffs of the S.5.B. inthe -
Cer‘ntral- le S'ervicei (Revise& Piy)""Rule;é,‘ i

| 1997, ".-I*:i:';th:ééhedule of Part -“A”. Relevant
~Portion - of Section -30 -of India Veterinary
- Council -Act, 1984 are enclosed herewith and
- marked as Anr'xfexﬁrels-A'ﬂ" ‘and AS8_

" respectively.

- It will ‘not be out of place to mention here that the post of Sr. _

" Veterinary Compounder attach to Central Forést ‘Service was initially fixed
- at‘tl'licr]')‘ay-l scale <;f i-l's.956-20-1ifd;Eﬁ-25=l400/- less( thaxi the ﬁay scale of
Sr VFA,SSB But Vﬁth thé new-péy.r'evis-i‘o'n”the pa§ sc‘a:léi of ﬂ{e—ssaid Sr.-

” Vety. Compounder of Forest Service is revised to Rs:4500-125-7000/~

A true copﬂy::o-f “thé " g;eléant pagé‘ sﬁt;v;ring the
“ pay S'(;é‘lle’ l;1?.‘:dl*“br'est Dept is énclosed ‘herewith
and marked;s Alﬁlexure-A/9.
" The Petitioner bcgs to submit that the Compoundcr of BSF is also -
" enjoying the pay scale of Rs.1400-2300/- pre revised and after revised -

__Rs.4500-125-7000/- per month. It is also begged to submit that the nature of .

b ocmih - - o - - -




2

~"work of Compounder B.S.F. is ‘ofily to ‘maintain pharmatical works under

supervision of a Register Veterinary Doctors.

- G.  That, The Direcior General of Security xssued a Memorandum being
" No. 30/SSB/VC/89(19) dated 26™ February 1990 to the extend that the aims
and quec‘tives of Vetcrinary_end___Ani_z_nal‘_ I;uspandry"wqu ‘and 'charter’ of

| dixties to be pérfeﬁﬁed-by the CAS. 'Gr.’I:(Vety.) and pareaveteﬁnary staffs. In

) &ie é:aid Memor‘andmﬁ.datec‘l 26/65}1990 'thé charter of dutié;' ef Veterinary - |

. staffs is enclosed as Anncxurc-HI and the same is reproduced hereunder -

‘_'“ B i~ . Coes e . AAWURE_III

- CHARTER _OF _DUIIES - OF VETERINARY STAFF _SFs-

 (VET)/CONST(VET)

S To visit remote areas/broder. &illa;ges covered by the SSB t'o.
" render free \iete}inaiy'arid'ﬁniMal Husbandry aid and care to the
. needy live-stock owner in respect of live-stock/poultry u:hdere the. .
 overall_ guidance/instructions of CAS-Gr-I(Veterinary) and other

supervisory officers.

2. To remain on.tour for a minimum of 15-20.days per month
" imparting door to door veterinary cover. to the live-stock owners in

" the aréa under his charge.

3 While on. tour, .to visit NIP camps fbr the purpme._ as-also to . .

~ deliver lectures on different aspects of Animal Husbandry to generate

better awareness among the local people about common diseases and

hygenic management of live-stock for better profitable. For this | ,

' purpose, hts monthly tour' programme Wzll be ﬁnaizsed ‘well in



cas Grade—I(Vet) and A.O.

4. To submit his tentative tour programme for the_following

" month through C.0. to CAS Gr.=1{Vel) at least a fortnight in advance.”

~ advance with’ the approval of the Circle Organiser, the concerned =~

5 For every calendar month to submit a detailed tour diary to . .. |

“his controlling. authority. to reach him by the 7" of the following . . .

: I(Vet)/C 0 wzth the approval ofAO/SAO

month at the latest. Generally, his touring will be with NIP teams but -

" only for a day or two at each such camp or with Cos/CAS Gr. -I (Vet)

Independent tourmg may be allowed in speczal cases by CAS Gr.-

6. " To assist the CAS Gr.-I(Vet) in performing day to day work.

L7 To properly maintain expendable and nen-e;xpendablefstbch o .

_medical stores/equipment etc. as also the stock .and issue.registers”

" and other records in connection thereof. T hes_e will be verified by the

supervisory oﬁ?cers pertodzcally AFO SFA(Vet)/HC(Vet)

Constable(Vet) wzll be personally responszble for any lapses

—

mcludmg for shortage in stores/equzpments in this regard

8 T o strzctly Jollow the znstrﬁctzons and orders af CAS Gr—I(Vet)

and other supervzsory oﬁ‘ cers and to carry out the vetermary civic

action programme aecordz’ngly.

9. . To ensure that kits provided. to him are properly utilised and -

"kept ready as per requirement. -

" CAS Gr-I(Vet) ~ orice every “quaiter” and by other concerned



'

e

“taught and is authorised to handle. He will not administer intravenous.

P

: compltcatzon he would contact CAS-Gr-I of his area for gzadance the

'State Vetermary Dzspensary/Hospttal/Centre Cete. (these

: areas/vzllages wzll be given the lowest przorzty)

9 " 'To submit his ‘monthly detailed tour diary highlighting all

aspects of the work done durmg the"month to his Controllzng Oﬁ‘icer

: by the 5’ of the Jollowing month at the latest

' 10. "' To ensure that at veterinary centres, emergency tray and first

- emergency.

storés to the SSB Directorate, New Delhi, through the Dzvzszonal

’ Orgamser for tzmely procurement of stores/mater:atfs

control. ™ -

“aid kits ‘are always kept ready and resérve to meet any type of

~ annual/supplementary veterinary indent of medicines/equipment/other

" stores/kits etc. on receipt among the AFO/SFA(Vety) inder his~

13.  To ensure proper and-up-to-date maintenance of medical

. stock and dead stock fegisters-—-(instruments/equ‘t}pment) and other - -

. prescribed documents/records etc. R .

10 To administer only those. drugs/medicines which he has been .

' injection/treatment beyond 'hi;"s{,skill and _competence. In ‘c'ase o any

"1l . To correctly prepare in advance and submit in time the

12,7 To correctly and expeditiously distribute the _wetez'inary» B



. reaches the SSB Directorate,.,New Delhi by the due date.

.,,‘10 . - - . . P s \

" 14 To'ensire that there is no excéss siocking specially of short-* -
life drugs which may lead to avoidable wastage. To also ensure that

- médz‘cal stores held do not b'ecomé'd-ate. éxp‘ired.

15 E To keep close liaison with the Tocal State Animal Husbardry
authorztzes/Army Veterma)jﬁz ""fi".ofsp;'z“als, ”et?;. virlz _thé _aréa ‘bf hzs’ |
'r‘espon.;'z-‘;);'lig;.- Al.s'o to..ke.—e_p himself abreast of developments ‘in» hi.§
: professfbizal -field -as also - ab..oz.tt- "impdr;tant: -Anim-al- Husbandry B
f p4rorgrarr‘z‘r;zes/actfvitz‘es indertaken by other authorities/agencies in the-

. area.

1 6 To regularly submit the monthly progress report (MPR) in the

prescribed proformq:in re&f}fe'cf of his area of },‘harge throzégh{‘his’

Goﬁtrolling“-cﬂicér ~ir'1“tzl'-mé~30»thai'tr-hé ‘consolidated 'compiled"-'repbrt :

17. - ‘I"hé- %&’AS '(i/éteriha;jlz)i-%bsvt;d‘-'atmthe fr&ininé' ceﬁtres will

 submit the MPR in resﬁ;&t of his work throughh:s ~controllfng;- -oﬁ?qér -
. to the DIG(T) with a copy to the Chief 'Ve_tér;fndrj’ Advisor, .SSB

. Directorate.

18- To undertake and perform -such other duties as -may be.' :

a&signéd to him Z;y”the higher-autkoriiie& .

‘A true copy of the Memorandum dated
© 26/02/1990 is enclosed herewith and marked as

““Annexure-A/10.0 T



. said Hand Book of ICAR. .

* “XXII OTHER TECHNICIANS” -

H. ‘I‘hat, as stated above the duti€s and nature of works of the Sr.FA(V)

and other posts llke Stockman/Compounder/Stock Asstt /Ammal Husbandry' ;

’ *Asstt./Dresser - ete. -are'-minor‘ veterinary -servi'ce rendering preliminary
. vetermary aids like vaccmatlon,castratlon, v'dressihéefvtottnd etc. i’herefore; -
 the nature of works or work allocation of hit-ﬂthe vetenna::y staffs (6r *ﬁara-?;
 veterinarian post) are almost.same in view of the Section 30(b) of the said ...
© " Act. 1984. But in ground reality. the ,Sr'.FA’(V)fjii"S.S:B. ‘and Forest .. ...

Department’ are more ordous and than the other Véterinary staffs of other =~

Departments

' I. ‘ The Serwce of the Sr.FA(V)in S.S. B with one year certlﬁcate course
. m the-Vetennary Smence is also a Technical Post. In the -‘Hand Book of
Indian Couneil of AgnculturalResearch (ICAR), it 1sclearly 'pointed out that

Field Assistant in Veterinary s also.a Technical post vide Appendix-IL of the

A true rue copy of the relevant page~conthining ,
Appendix-I of the. Hand Book of ICAR is
enclosed. herewith and marked as Annexure-.

CANLL T

It may also betelevant to mention that in CCS(RP) Rules, 1997 Part

13 SL. No.XXII there is also another column under the heading of “Other »

“Technicians” and the same is reproduced herein :-

. (a) Post requiring. matriculation with some experience as minimum.

"~ qualification for direct recruitment Rs.4000-100-6000/-



. 1'2 Coees

. One Shri S.M. Smé;h VFA of Assam Rifles '\i'vﬁo'--isVSimilarvl'}; situated

. with the present Petitioner filed an O.A. No.65 of 2002 before the Hon’ble.”

"Central Administrative, Tribunal at Guwahati Bench with similar prayer

_ praying herecunder except at the scale of Rs.4500-l25-7060_/-.The said O.A.
N065 of 2002 was dispo‘séd‘ of wdejudgmentand ‘order dated 11/1'2720‘02
w1th ;he‘“fbllowing obse&ation -‘and 'aﬁectioﬁ' :;Considering" the 'faém énd
bfrcﬁfnsté"ﬁéés we éré-of the opinion that the matter Nr;unires no ﬁtrthe;
: 'a'céu.c.iz:caﬁo;t'ﬁ"obm our end, The Government has taken a decision in p.rinciple'. |
and in vie*ww.of- the pendency of the Court proceeding the. authority did ?z'c.»t.
take any step for implementation, of the matter. In view of the clear statement
"made by the respondents we. dispose of this application with a direction on.
the responderits to implément the undertaking as”expeditiously as possible, -
préferably‘ ﬁ.z'tkfn “(.z"geriod _of t-hr‘ee months jrgm‘"'tl;e .:dcl;zte of réceipt of thzs |
'owrde‘r’.. T ée -applicaz.‘fo’n thu;s sténds di@osed of T here sﬁaﬂ,‘ hw&er,' 5e no
' o-r;d;f.as fo costs.” this - - stands disposc&“ of ..Tl‘ié'x'éﬁéh;il;-however, bé no |
~order- as to cast: In ;v)umuance' of - the order- of .the ‘Hon'ble Central -
- Administrative Tribunal, Guwahati, the Government. of India, Ministry -of -~
" Home Affairs conveyed sanction of ‘the ‘competent authority to grant that
. revised pay scale of Rs.4000-6000/-"in place of Rs.3200-4900/- vide letter

No.I:27014/16/99-PE.IV dated 28" October, 2003.

. True copies of the relevant page of ROP; 1997

" Part B . SINo.XXIl, ‘order of the Hon'ble .

Central ~ “Admuinistrative  Tribunal ~~dated =

11/12/2002" ~and " convey  letter "~ of  ‘the

'“GoVeﬁnment‘_’-'()f “India dated 28/16/2003 are
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- encloséd "herewith as Annexufes-A/12, A/13

and A/14 respectively. | ,

5. Grounds for relief with legal provision-:-

. (a) The Vetezinafyv establishmentin any»orgahisation or Directorate or\
Institute, there exist a.certain.post or posts which normally nomenclature as. 4
..VFA or stockman or Animal Husbandry. or_Veterinary Compounder or
" Vaccinator or Dresser or Field Assistant (Whatéver name may be called).”

- Their man work is to render minor Veterinary service like vaccination,

‘ castratioﬁ, ‘dreséih;g of ;vounds treatmer;t of animal. -—So v;/orks of every sucit
post (which is termed as paraveterinarian posi) .eiii-lef of the Direct;)rate of -~
Assam Rifles or B.SF. 6r other .O’rganisation are to be treated as same m o

- view of the SectioﬁBO«(b) of the IndlanVetennary Council Act, 1984. And-
moreso the minimum qualification of such post is matriculation. with diploma

..or.certificaie or_experience as indicated in the said Section 30(b) of the said .

" Act. 1984 ; s0 also as discussed in para No.55.284 of the 'Sj'h }Ce.r;tral Pay

- Commission by taking these different nomenclatured of post into orie ground ™
as‘paravet'erﬁla;ian post, the pay s‘céle was;recommended to revise -equally to

B Rs.4500-7000/- S0 thﬁt-theré may not arise any hﬁcstioﬁ ‘(A)f pay aho;ﬂéiy. ‘The

. CcntralfGO';/t. also accepted and appro?e'(i-.ﬂ\e recommendation and -revised -

--the pay scale-of such post to Rs.4000-6000/- bj' feﬂécting under the heading .- - -

-f“XXIVQVéterihary Staffs”(c) of the CCS(RP) Rules, 1997. But the ...
Respondents™ failed to ixnplc'ment" the same without any_cogent reason and ~

" denied the right of the applicant to enjoy. the said revised pay scale.

. (b) The Pay Commission also discussed. about other posts of. -

- Technicians. for which minimym ‘educational qualification .is. only. ..
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matriculatiorf with some experience and recommended to révise the pay scale

to Rs.4000-6000/- equally to those of paraveterinarians post; and the same is

'-<approvéd by ihé-~-Central Government and iﬁéiuded m the CCS(RP) Rules,

~'1997 and reflected uhdér : the headmg or cblurﬁﬁ No.”)iXII-OTHER

. TECHNICIANS” for convenient the same is féi)roduced herein :

< “XXII - OTHER TECHNICIANS”, _

- (a)- - ~Posts requiringﬂmatriculatizm :

. With some experience as minimum . .. - .. ..Rs. 4000-6000/-

. _Qualification for direct recruitment. . -

. (b) SFA(V) of S.SB. is also a technical post and the minimum

_ qualification is matriculation with diploma or certificate (vide A/8 and
' Section 3.0(b) of the Indian Veterinary Council‘;\ct.‘, 1984). Looking
in this angle tbo, Fthe pay scale (;f VFA/AR is sought'to“ ﬁava re‘\'ris‘ed“ -
P Rs4500-7000/~ as done in the: case of Central Fpr(est‘ Deﬁartment o

in ROP, 1999.

. (c) . That, similarly situated with the present Applicant’s case. also. .

disposed of vide judgment and order dated 11/12/2002 passed in O.A.
. No.65 of 2002 and the authorities also’ complied the said judgment .~
- and order by enhancing the scale of Rs.3200-4900/- to 4000-6000/- |
(d) ‘ ’l’hat, thé SFA(V)‘ of /SSI; and its coﬁn’terparts (or equivalent posts) in
different 6rganisation or“ Directoraté or Institute are aﬂ ;ame ' and‘;
cqualelther in the nature of works or in looking to the minimum
.educational qualification. So, the principle of -equal pay for equal
_.works is applicable in the present case as-enumerated in Article 39(d)

G -

of the Constitution of India.



_6.-  Details of the remedies exhausted :

| The‘é,pplicuént ahd other céileagues ﬁle& numbér of rcﬁreséntations,
 the tatest one was submitted by one Shri-Ch: Sunil Singh, Sr. FA(V) o‘n. -
" 20/02/2002 after the Ministry of H(;me-- Affairs has been taken over the SSB,-

. with a prayer.inter-alia to implement the 5™ Pay. Commissi'on\to the SFA(V) .
" Staffs of S.S.B. as.done in casc. of other Veterinary staffs of different

—

" Depattments.

~ In response to the» said representation the Directorate General of

. Security Office issucd a Memorandum being No.15/SSB/A-4/2002(2)-2567
‘dated 14/05/2002 to the extend that “2. The scale of pay of other dgsignated o

" post _prevailing in the other Department cannot be applicable in this

Depértment. The post’ zsdeszgnated asSFA(Vety), the ,s'éalq prcy attached

to the‘ pos;'of SFA(Hea’d Constable) wzll be 'admissi'ble“tbwt'hé -f;cﬁ‘r.nbelnts' o

- Aholding the po.;t. Hehce individual yco;;cerned may be -fnformedi aecordingl)z. ”

True copies ~ of ‘the representation dated
20/02/2002 and Memorandum dated
14/05/200£~are cﬁcl@sed hcrewiih and &rked— ‘

as Annexures-A/15 and A/16 rcspebti;}ely; .

7 B " Matter not previously filed or pét;ding with"'any oih;ar éburt .
| Thé Applicant ﬁMa declares that he'hald not'”p'reviolusly ﬁlé& any
‘application‘, 'v.v:riﬂt-petiticlm or suit regar&l‘i;lg-thc—matter in ;especf of which this
| aﬁplication has béer; niade, before any Court or any other a&théﬁty or éﬁy
other Bench of the Tribunal nor any such application, writ-petition or suit is .

.. pending before any of them. .



'9." " In the Interim :- ~

w6 - | (y

8..  Reliefs sought :
. (i). Respondents be directed to upgrade the pay scale of SL.FA(V).

- (S.8.B.) to. Rs.4500-7000/- in parity with Sr. Veterinary
Compounder of Forest Department w.c.f. 01/01/1996;

(n) to direct the ) kesi)ondcﬁts i(')-‘ic::pgs.‘idellj if(_)r’_“changing the

- nomenclaniré of thé ’pr;s)lent}’etitioner’sl poéf .of SrF A(V ) either

Senior Véteﬁnafy Compouﬂdér‘ or St. Veterinary Assistant etc. -

During the pendency of this Application the authorities shall not be -

barred to implement the‘Centr“al Civil Service (Revision of Pay). =

» Sigﬁa‘ttire'-of the Appliéént. -

" Dated/Imphal,

The November, 2003.

By:-

Advocate.

10 The application.is being submitted by hand through the Applicant’s

- duly appointed counsel.
11.  Particulars of Posfai Orders filed in respect of the application fee :-

"'12.  List of enclosiires :

(1) Application in triplicate.

(2) Affidavit



k.4
L)
»
l
v
P SN |

@yPosal OnderNo. [ dated

in favour of the payee, the Registrar, CAT, Guwahati Branch,

. Guwahati.

24) 5cxtra éopics of the-application for 5 Respondents.

-(-5) Index in Form-1.-

. (6) Receipt Stip.

" (7) Vakalatnama.
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VERIFICATION -

.1, A. Isworibala Devi, aged about . . . years, W/o Shri Nirpendra . .

" Sharma, by occupation a Senior ,Field Assistant(Veterinary) in S.S.B., now .

. posting at”Area Organiser S,S.B., Imphal, Manipur, Nagaland Division, a_

" fésident of Kangjabi Lelrak, P.O. & P.S. Imphal, Imphal "West District,
- Mampur do hereby venfy that the contents of paragraph Nos 1 4 & 9 are true

~ 1o personal knowledge and contents of Para Nos.2 and 3 are believe to be true

v::en-tlxe 'legzi-_l -adﬁee- andthe contentsof the -pare- -'No.'5,6,7;van'dm8 are u'ue‘and'. o

 correct lexee-]ning ﬂlo;e:-legal peints and those legal pomts are based on the -

. information of my counsel which I also verify believe to be true. .

.. Dated/Imphal, =~
" The ~ “November; 2003.

By -
Advocate.

To
.. The Registrar,
" Central Administrative Tribunal,

Guwahati Bench, Guwahati.



19 -

“IN THE CENTRAL ADMINISTRATIVE TRIBUNAT
GUWAHATI BENCH |

 ORIGINAL APPLICATION NO. __OF 2003.-

Smt. A. Isworibala Devi. ..

Agglicant.'.
" - Versus -
The Union of India and others.
Respondents.
AFFIDAVIT -

L A. Isworibala Devi, aged about . . . years, W/o Shri Nirpendra
Sharma, by occupation a Senior Field Assistant(Veterinary) in S.S.B., now
resident of Kangjabi Leirak, P.O. & P.S. Imphal, Imphal West District,

Manipur, do hereby solemnly affirm and state as follows :-

1. That, I am the. Applicant in the accompanying application. I have
gone through the contents of the present application and as such I am well -
conversant with the facts and circumstances of the case. I 4 preseriting this

, afﬁdavit in support of the statcmcﬂté m&de m thé séi‘d application. 'I:Iiesé are

true to my knowledge.

2. That, the statemients made in the foregoing paragraph Nos.1, 4 and 9
‘are within my personal knowledge ; and contents ‘of Para Nos.2 and 3 ;ire

believe to be true on the legal advice and the contents of the Para Nos.5, 6, 7 -

. o)
- N\ ' /'\\/
"}’0‘ Ve
(Tongbram Moapi Singh)
Oath Cammissioner, {Judicial)
Manipur,



»

beheve the same to be true.

-

3. That, the documents at Annexure-A/1 to A/16 are the true and correct o

~ copiés of their originals.

Dated/Imphal,
The <, November, 2003. -

Advocate.

mhnnly affirm +~“re me on 'w/a‘[a)

1 SOOI r+ 11'¢ Court premises
by the Deporcut who if identified
by .»..') ST oo YA Tennne 2. s0t it

The Deponent seems to understand
the contents fully well on their
being read over and exnlained to hm.

N AN Mt . GeaAy ASnscead s e b b

£ Sumidoln Mo

( Smt. A. Isworibala Devi ) -

"DEPONENT.

s

{Tongbram Mani Sin
+  Qath Commissianer, (Judnctal)
Manipur,

—p ey

IR e N

-



OFFICE OF THE PRINCIPAL
. MANIPUR .COLLEGE, IMPHAL

s ,_»_F_,

'/2" .
r.; ;&az

: ,.\4

[

‘?%Ja
3

: 440‘/ lea/[ /awa ﬂaddea! // dova/ éiam;na/;on s

._,(" L\j@&g r)unar/éon o//
/.9‘?/ ana/ %//‘/‘7'7}5—"“

A %”/,,‘-

‘@'a!:hy

"”@/de




.
%\"\l"{-b.'\'“; L O VI L U R P R ST -t"-V“d’é"kv

. —yrey s

. N -, & '." B
ARSSIUR ST ; et e Y S RV
- e g . g dt et vee Ta f.aa"
VN S e v v Y S WYy 4 D) J’ AR Al :

DR V) VY ~'s%.§€

by

foerys

i
GOVERNMENT OF MANIPUR
.z Porompat, ‘lmp‘%ﬁql

[

Lo - ) . . ’ \ ’ P A . 1 -
Moo Veterinary And Animal Husbandry D?Dt‘ Manip 1artion
e E! meﬁtarY Animal Husbandry and Veterinary Science Examin .

AP S e 3 h .
N V . Coa RN

SRR - ‘Acacerric Session 19 8Z-88.

e \/—r-
: : Cy. ?ﬁ— Y PPy Y =7 8797 ¢%
i corse o ies in 1 97y, Biattt Fosestunt Tiaonsng
faring allernded Uie frieicrived cow " O S5
e /// A j 7 ((’[.; sretsentesse el et e 1062l /// /ij 7937
7 P - 55 fr Elop e S 78 v 1d ‘ -t & ‘ e
%ﬁ/!’/t’&, /ta.w».'(../ SerrceIofe / | | :

o o
z»/r(re/z}z //cf RN/ A Jzz IV

%
NN T w2
Catz

(z»/zo/ 0o

: . Eoard of Examiners
' A p T
& : ’ e ‘ CHAIFMAN
il e &% " . s
<

N ok z ‘ & L NELBIR
<o H Ty : ' - L~ : | NS
BN S S T S
% p g e = . ” [Ty AR, JON

. IO < = - = .

2‘; ‘9‘ ‘ Yo ¥ T Pu cipa{lﬂ Charge Y)—_}X»-y ENBER
=i \6‘}\ ' ST e iing Centre o . MEMZER
;:: Ny Y Al ey ety Tiold Asst., Tramning Cenvrs P eeieasserererirarreaen e nnary

Ve y. F,iel¢ 2sst. Training Centre

s Bt FeEenoalyimphal tmphal

' Porcmpat
e tihe.f?_...ﬁ??i 199/... pa

- RN 4 %N
. TR X& N5 4 M ML
; s XA X4 X4 VIR LA LA - QAL A ey e}
. ~4 YO X4 b XL XL NE N N ML N -';7:‘,2‘;.‘ rARPARC I AR ar AN P DA R 2NN
hind P IIA TN T VA 125\ 7 I\ L I\ Lfoh%‘-' ARSI N NI N A RN .
Mo YA VA w4 vs e wh v N N S e S ML TN S AR ST '
¥, c e e 4 &N Yo 2+ VA Pa s
> “~x R P T P D L)
PR DA .
C Lol .

et gy, SR AN

T EmIEN, meme e ate e e

| j | Yoy
| . o ol ol nnsboalh <Beyl [0//9?0_/5
S Corti e that *9% /; %’7’/?%? T wmarr. oS Dl &

aty
x4
be
P~
-ty
-
<te
’1‘
wle
Ll
"l
"‘
-t
o~
e
A
wts
" -
wte
r2rs
"‘
"'b
s
s
wte
re-
wty
rym
wle
"‘
“ate
rors
<t
"‘

ate
g~




.- " - - - . -

. ' . L . . .. .o _—
B T T e L e T B oo . :

A b/

. /JG{ 7 U/-:r/az/m/_gzrf ?M -
i Ctrectorate, Ceneryl. of Seculplly LAy
‘ CUffiee o the Livtsionnl Orguntsér,;s&?. o
g Jam,.-ur and“egcland: ﬁtvts{guﬂ R
Lo Jm,ual - 7?5001. ' s

~

.

B . :.4.‘ . e T
i RO afcram.q, gorr, ap,ru‘ catwn Jor t&a pos.\,a.)’ .Sr.}"te
«w!..ak 8.1:“‘( Js«y) inu:,’;w a:‘gnzzt..x,..tzan. e

LT RE Yﬂu aMhra NIT tad' to paar jur oiuotoa.l. Ifftctcncy"raut‘:‘,,,-.

cforo“ the l0edbotlonsd aard-a 502305 00 70 1,95’ ot 0roup” C'tmtr P

a8, mpha.l..".u.".,.::m/.iuct.m::tz.w.‘m.l,&'unipur whioh' ‘ta cdtuat *'@;"*":,;f j
S Zikne e ,rrou £ hampa £ Impha.lw e e TRy

qatpur,uﬂw

. . . - . "‘
z A’«t.l«.«*:z w0 Komale | wea e i
- - oty - - " ; P R
i 76 geCes R 1&'_ig%g§qg A :g;,;,* i =i
I' .l : '-3":..'!" ‘. ' M b‘.b * N "'“
EEEERE RO R [ o ,@:5
s D FOEM Jm;,. T e ,‘,M\ e
.ullarad adtend whe ASium, staniardfaa inlizated: agetrst o
. @Ak ‘euEi ; Jertung ttanray v-.*uctcal ajjiciency tastwil& -
bamouatmoo, Zthﬂllfibathu- o -*Jﬁﬁfi ety §® :

Candidated will wndergo's Pok ' fe L dhalr own'rhk. Tae ™ e
Mpartrnont shnll not he ltieble for any cdaiaartasag, —ouén.
i o}lmuy ztwuru"aufforad dm'tng ‘thq. ‘.".3.1‘. S AR

Gl Zy it T Y I sase you. qualify tn the I’.h Fo gou aill ba raq utred “
: ,appaar in the written. sxus.tua«.mx ;
to° bo hﬁld [°10 3:1033. e P~ﬁ?:¢
»wm Vg oY
:-~~~"¢m i? anguak

gAﬂus -
»:_.-, - GERETH | .cimxc» wttu, :
3 1:5"(pnrtt¢uxezn ;rojeroncq
MM*«—'“ R L "—NMMP“‘MWL«»W

-:.0.,0

":-w i You"m.lhbc alloved Lo appour 'tn &M l’....z./.irtttoa,e;

spmduc&io:tf,gof She. folzcutua ¥ L ,!v.,,x “@a;.’;m. SR

: ()min ”certtﬂcato e :upport o,f Jour date: of btrtz
\ mtuaatioml*quu.lijua'ton... RS A P

m- se <

\“’""} . R er:o.faau 2 pf sy/ ‘mi{!n anec Lo sc'/dwaadtdatea only).,{' |

.....

f._‘ e
1 i

_,S) ’%f'ﬁzo oi-gevtion cart: J’iéfub& ,.u‘ox:r thm anpzovcr. tf eaplcue&‘ s
. ::r,:b J“C‘ CRJJQ 'ww’.‘i ‘“y “OUQW ')rrh‘ﬁ'f;"g‘_! V,-..a.,};,.',- "'5',".‘3?1', ‘f «kc&[‘?’f 'y- v?mt;,ﬂo\nnwmt .A',. ; u., ’. ‘:‘\. i "'é .-
Gl plauseinote” that na R4l R w112 be’ adaiss'tbla. Tou :at.ll i

%-.:mwa nAKY POUr QWA Grraagesent for Jodg tnp/baardtw at tiza placa
of )’- ‘. Do furttten, nxnm.nntwu. e "

Co L prisam gwoR:BnLﬁ pen’”
N wnwmﬂpw?. meusnm Le<nl 4 1
. T T : Y
i | S WAk
; i ] T e . P e a




i s 6+ mmmes e ety weAen o sl s e s e

bt ot
et .

ANNEXUEL Ay

.. o 4pr ‘
NO:* 6/55B/A~2/92(14) /

, , ' DIRECTORNTE GENERAL OF SECURITY

- emee e _———— OFFICE OF-THE DIRECTOR : SSB

_ BLOCK NO. V (ZAST) R.K. PURM

'MEMORAN DUM | o (
. ‘ ’
subject fo Interview £or the post of Sepior Fileld Asaj.stant

T (Veteriniry) in“the - pay, scale- of Rs 975-1660/-

\n‘ , B0 e
,z.' ;A '. o e b

5 " Plt.asc. agpear for an interview to he held _the' ™
v.office of the D lvis onal organ isaer, ssn '‘Man 1pur & Naga nd_
.Division, "Imphal 0
S Paremy=New-Datird o 0. Q32  from  /n 20 houra'

L dn oonnectiommith your aalect'i'orx Eor thy abqve post, - '

PR/ ".““' ‘L, 3- ;;:‘A N s

P e

Y n T4
CRUREE Col C )"‘. g

W TR ‘l““"“- ) - ')"‘

2T T you must. brinq your High 'School . Oartifis:ate showing
+your data -.of birth, .cortificatss of having 'passed Veterinagy
s . Stegke Assistant Courxs2 and exparinnce.cartificate of at least
+...12.monthsg hOBpital -'xpnrimce initr2atment - of ‘diffarent sp2cizs
£ ‘unimal, ote., and also’ certifi€ate issuzd by thd comp~t°nt:‘
‘authority i€, you cl 1m to belpng 0. ;30 or ,3'1‘ c:mmynity an
i original R 3,-~"~- ‘ e

N ——'~ L IR s SR R -" . ' 'u, .'u_:v'; Y ,.... = L

3. 2nd Class Railway, fars to SC/ST candidatas will b.s
;given . ig .connagtion with the above’ inberviaw limited to the
aaregt Railway Station. Particulars of ‘Railway. Tickets may.
iba brought along. - (Those who ara’ ‘already ' in the 'service of =
tha . .Cantral /state. Governmu.nt, etc., Wwill howaver,’ dot: be entitleé B
.to-such benefitd, .’ You must: bring:an ‘un-amployment’ certificate .
-from a-Gazatted Officer’ of yoRE, ‘1locality,. in. ©agy you ' claim™”
refund of monoy -spand by rail) in connection"with thd” inturvioy,
"Candidates bolonging. 'to the aame Statimn’ would appaar 1n ths .
}-"ﬂaterview at. thcir own expanse.. '

=4
§

;“:‘.“'-"',...l' "-.': '( ..’:““'.‘"" ) -”“:'
b, ‘ ¢ R ‘
o |  ASSISTANT DIP T"R (EA)
T AR S el Aribam” Ia&éi‘ib&lamvi- nt I"""’ SRR A ‘ S
S _ D/0 AH. Sharma’ . N ‘ o
. A Brahmapur La 1pubam Leika L ' ‘\
S Igphal Near New Thumbu D - S
| Thong Bridge, A FEEES ’
g - - Copy to 2= The Djvis iorial Organiser.. S$SB, Man ipur & Nagaland *-;
.. Dlvis fon' for infoxmation and necqssary action.,
\ . : o
S 1'

-
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£ ANNEXUF‘FM

RO < ’I)'

B *w«‘i’_
PARAH
sh

W
LAY
N

' o \‘.' v ;uf?‘éf
No 2/4(a cc,(gu S3B //03 i
DI émélm{nﬁ " G,.:AJ,/.J\-AL/ ‘{)L«‘ BLCURTTY
OFF1CH-OF THSEDIVISICNAL ORGANISAK
- SSEHANLAR & u.;u‘u,,..w LIVISION:

,

Bt
5‘1 (w"- b

: i f,In pursqance of”the SSB“D*rectorate Memo Non* i
i A-2/92(14Ja846 dt.1.3. 94,7 followingicandidates, ‘have - been: e
.appoin‘t:ed*'t '0£" 8, F.A.(Vety) in thesscale of:pay of.»u ‘.2“4”
A0S 975-25-1;150;-& -30-31660/- 4plus’ ;other allwances a8 admisible-*ffff; -
FCentral’ Govt“sery“'ts Lriom” time Xo" t ime “onfidirect’ recrultment?'“
3 Tpost

ditix }tnls DlVlsionﬁfrom tne date shownyaxalnstﬁf

RS T
e "!_. .
RS S

41\‘ ‘-.n’-
2y

ST o ok U T T L T 2oL Posting ]
5hri M Premchand %eitei 13.7 94 C O.Nnngchunp
- 's/0"M, Lelbakmacha'ﬂeltel ) '“‘“‘ S o
‘Langme Lthet” Vlllabe,‘”;.uAgﬂgg e R S
“Yalrlpok ‘Thoubal, Manlpur:'”“

- C. O Bishenpur Clrcle E

B Km,H, Nandcsnorl Nev1 N
L D/0:: d. Ibochou Singh - e g .dﬁqﬂmhziﬂfww«~u-»-ﬁ~~ug~ﬁ
V%: Blsenpur ‘Mamang Lelka1,¢ard uo.u“ﬁ;__if~“?:#=ﬂ ;%J-.ﬁn;w'v* 3

I Bishenpur,Manipur :
K, As Isworlbala Devi - .1[q
‘D/O A.darlnatn bna;ma

"-;15 7 L,.I,':"" C ‘,9"’ /Mayal Circle

] 1/'
R 3~ .

& N"""'""'They WiLT be'on’ probgtfﬁﬁ for‘a pefidd‘dfnfﬁd -
! years~wn¢cn may'extended:or curteiled ‘the: discrétion of'tne‘ ; ‘%
‘~comp@pent authoriLy. L ”""'4J6f¥1i.?u‘ i “agivéf- ~fﬂ'j*f['
Col e el s “hey have bien: medically’ examined 'and found - f7§
“£its for: app01ntm=nt .£0" the: Central“Govt. service and~ tgélr verlv'fA

'ficatlon of oharacter and antucedent aad -L, B‘Mw“

‘ ﬂ_“;  They w1ll be reau1red to. undergo training course L
;bed for;tnere by SbB Dte. ,_J.ini_.vﬁ| e L T
?f&*f;77f7hkﬁé’é;hf g
T S NP SN A P 23
' T ARBAYORGANIS R(wm)%m ey
ﬁ1. The” DlreCtOP of Accounts,Cab Sectt. ST ‘ h i '
“Block=-IX(kast),R.K. Puram, New ‘Delhi-566- {

spEa e 2. The Assistant Dlrector( SA), Jad Dte,i \- .:‘~

Gt PR Buram, New Delini-660 s e bpﬁyh
A 3 .The  Assistant Ulrector(Coord), t '
' S e 388 Dte,Wlock-V(East),R.K.Puram, New Delhi-Gb
4. Tne -Area: Organiser, SSB Impnal/dQ.. Do

‘Divisional’ Medlcal Officer, Divn,dQ. anhal

. “Accounts branca. T Ind1v1dual conccrned i \§>-

..-ACR (Non™ Gdzetted) 9.'Persona1 file# . % R

O'Surv1ce book - ety 11.*Order flle.,{_l* S .

'L" ‘ \;‘ ‘ -' I , ot ,"' - > ?'.7‘ . .. ' f

mA cfmmlihc,ww\r g

. ) |

R - ; .. R
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k/—!\.ﬂ—

, No.53-71/2&-LDT(LH)
PR . Government of Indla
e .("-‘/ 5 ]‘3 Ministry of Agriculture
. Dentt. o Anlmal Husbandry
 Upectorate - and lalrying,

Krishi bBhavan, New Delhi
Dated the 17th Marcn, '93

Dr, Sashi Ranjan e
Chief Veterinary Offlcer _
' Dte., General of Security

"Office of the Director 3 .5SB o o
Block V(East) R.K. Puram : o qg- I
New Delhi 110 066 -

“ Subi - Vaterinary ald to villagers through para ve erinaxy
’ ’ staff - Rego -

w1th reference to your letter No. 24/ Vet/SSB/90/VC-~
L2 993 on the subject clited above, 1 am directed
i%n%oksay that the Indlan Veterinary Council Act does‘not
._provide any right to a person other than the registered
veterinary practitionerto hold office as veterinary
physician-or surgeon and practice veterinrary medicine
1n any State. | Hovever, minor veterindry services in-—. o
terms of renderinz of prellmlnary veterinary aid, ilke - J
”V’éclnationJcasfrathn ~dvessiw of wounds and such otﬁer \
Types oP—prelimEhary ‘th treatment-of—such_«iments
ervake Jer °y a person hoidlng & u;uxoma
Or-srtITIcate ol VeEETlHaPV supervisor; stock-man or ;;
I stock &ssistants _under the SUpervision and“diréction of “

a’ registered practitioner, N

-.\\q 2. In your case you may .issue orders prmitting
w;\N "para-veterinary staff holding the above mentioned dlploma
Lo or certificate to undertake minor veterinary service undér
'-,_the supervision and direction of registered veterinary
.practitioner. You may tsite the services of "the registered
“ 0 Uveterdinary surgeons of the Stste Governments locally -
- avallable in these &ardas.

Yours faithrully,

- S Y

. -
\ ( /\o bo” 3t i )
Ascletant Comals sioner (LE)

) I I
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| A-36 COMPILATION OF FIFTH CENTRAL PAY COMMISSION REPORT

b ot et Sl alacd ol s ued

ANNEX
wwine e et THE FIRST SCHEDULE
.(..Scfel Rules 3 & 4)

pelside gl g ; PART - A
Revised scales for posts carrying present scales in Group ‘A’, ‘B’, ‘'C' & D’

Y (s (!ifix!)p’..! soihe
atangipgpey 2 terghoson

except posts for which different revised scales are notified separately.

'SL.'?-) POST/!riv PRESENT SCALE "~ " ' "' REVISED SCALE
NO. GRADE (Rs.) (Rs.) -
L2 3. 4.

1.  S1 ° 750-12-870-14-940 2550-55-2660-60-3200
775-12-871-14-1025 2610-60-3150-65-3540

----2=2650-65-3300-70-4000_..
2750-70-3800-75-4400
3050-75-3950-80-4590

e e—

1975-25-1150-30-1540

. .~ 3200-85-4900 —
' 975-25-1150-30-1660 -~

4000-100-6000

@’%@@gﬁ

L~
AL

7.’ $7 1200-30-1440-30-1800
o 1200:30-1560-40-2040
.- _ 1320-30-1560-40-2040
8. S8 1350-30-1440-40-1800-50-2200 4500-125-7000
| 1400-40-1800-50-2300
SR N $9 1400-40-1600-50-2300-60-2600 5000-150-8000
. . .+ 1600-50-2300-60-2660 ,
10, .., S-10 1640-60-2600-75-2900 5500-175-9000
1, - .S11  2000-60-2120 _ 6500-200-6900
T 127=E=08027 TT2000060°2300-75-3200 © 6500-200-10500 T
o 2000-60-2300-75-3200-3500
13,7813 2375-75-3200-100-3500 7450-225-11500
' 2375-75-3200-100-3500-125-3750
SRS R S-14  2500-4000 (proposed new 7500-250-12000
, © pre-revised scale)
© 15, MeSelS 2200-75-2800-100-4000 8000-275-13500
Yy 2300-100-2800 ’
16. . S-16 . 2630/: FIXED 9000/- FIXED
17, 2., 8417 2630-75-2780 9000-275-9550
18, 'S8 - 3150-100-3350 10325-325-10975
19. 7.'S-19  3000-125-3625 10000-325-15200-
L 3000-100-3500-125-4500
ce " 3000-100-3500-125-5000
20, 1 8§20  3200-100-3700-125-4700 10650-325-15850
3 . '
- 5
NS
v

ROt
AR AT

Ay
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T TTIEEL T e T /9} __u SR A — . (}
¢ 1 | NNEXU;:E P%
27. If the name of any person enrolled on a State veterinary f}r_c‘::g(‘:‘c'r_

_registor is removed therefrom in‘pursuance of any power. conferrod fiom the .
~“'under this- Act, 'the Council shall' direct tho removal of tho name Indiaa votee

-of such.: person "from the Indian vetcrinary Practitioners registor, pnaty :’:30'
M0 shshnnga Yl ge 2eais e S g 0 L rcgister.
ST gl o ohy ! '

. Every"pi:'rs'on registered in the Indian votcrinary practitioncrs  Person
_rogister-*shall " notify " any transfer of tho placo of his residenco or ;l']‘"j?q':f‘: c‘::
“(1)practice: tb'the >Council and *the ! Stats Veterinary Council within alocty cinary prac-

12:dayss ofusucli': transfer, failing which * his right to participatc in the {irioncrs

- Jelectionuof : members_of the _Ceuneil or-a ‘State Veteripary: Council - resi-ter to
. bvshall “beiliables torbe forfejted by order of the Central Government n?m{ char;gc
"+ -either’ permagently -.org'ffdr».suchi;peliod as may be specified. therejin. ©f Placco

cesidence og ™
r,":";', i

i

practice.
S S
N &N CHAPTER IV ~
taw > PRIVILEGES OF REGISTERED VETERINARY
AS 0t wla ~ymei 0 PRACTITIONERS | )
3129 'Subject (to the conditions and restrictions laid down jn this Privileges
‘Act, every person whose name is for .the time being borne on the of persons

,.(lnqian-vqterinary.-,practition_'erS: register shall be entitled according to Wwho are

..~ ~-his _qualificatiops,.to .practise as. a. veterinary practitioner and to f,','f,‘f"lfd on

: _recover, ja duo courso,of law in respect of such practice any cxponses, vc‘e%rnary
“*“Charges in‘ respect of ‘'medicaments and other appliances or any fees  practitioners

o to’ which .h‘g).‘mayq bc:y entitled. register. ce
- ; n"AA'.!',‘" ey, 97 RN ey

. _.g,‘_lgg,pgr,sgl}.; chgr'_,than a registered veterinary practitioner, Right of
S ) 1:1 CE : o pcrsons who

. . . .. are enrolled
Cerani "(a) . hold. office as ‘veterinary physician or sur

. C 8e0n or any on the indiam
_ 9_the_r~h}<e ofﬁCO,‘ Jhﬂ:ﬂ.&ﬂﬂﬂlﬁ’.ﬁ?lbd) in Governmeat or in any vclerivacy
5 gqstltutlop maintained by a local or other authority ; practilivners
Sty T ) ’

733 AR st P L Botg gra el

k i fcgistor,
3 ’ ““:;%(B) practise_veterinary medicine in_any State; L

v+ nu . Provided that the State Government may, by order, permit
Voo, & person holding a diploma or certificate of velerinary supervisor

! h'g}j"atockman"-’or stock assigtant (by- whatever n:tme-callcd) issucd'
v @ Zaby the Directorate ' of Animal Husbandry (by whatever name}{

e ,r Called) of - any State or any ,Ve_-wr%@_ry_iﬂs.tjtutim in_India, to e
,‘m render , ynder ‘the supervisii—an direction of 3 tegistored
.’.."" terit

o<

;3. Yeterinary - praclitioner, Tmiaor—ve Ty Services:

2R
ol i IExplRanatom=""Migor velerinary services™ means the rendering L
&' of" preliminary veterinary aid, like, vaccinatiop, castration, .and
ol dressin wofiwounds, and such other-typeg of piclininary aid.
R T the treatment of such"ﬁﬂmcnts‘ns“"thc"smmgm,cmmcm -
b e V. H H M ' . 4 [———
7 govi MYy, DY, DOtification in the Oflicial Gazette, specify in-the behalf ¢ -

b (b) be entitled"to sign or authenticate a ve(e ina
e DR certif , rinary health

[ G OF any d by any law to be \
S, .‘(b‘qa‘.:sxgncd or authenticated by a duly qualified vctcrinz‘iry‘{)ractjlioner;

any inquest or in any
section 45 of the Indian
relating to vetcrinary medicine.

;Al-courtof law . as ! an ‘expert under
Z1"SEvidence Act, 18712, on any matter
e 7
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| - ANNEXUR &
A-74 - COMPILATION OF RFTH CHNTRAL PAY COMMISSION REPORY ' ’ 4

P

m @ - , ) (4) (%)
7. RangeOfficer/Forest - 1400-40-1800-EB-50-2300  5500-175-90(0 - 104,10
© Ranger
8.  Amtt Conservatorof  2200-60-2300-EB-75-3200  6500-200-10500  104.10
s2/. Forestsvs'w oyt ¢vy;z  100-3500 + ¢+ - 75(X)-250~l20(X)
v : H“sm_ . ~ EREE R |
N 9. Fireman. 750-12-870-EB-14-940 2610—60-315065- 104 ll
-4l AR o ear : & 3540 RIANRS
o> Andaman and Nicobar Islands.: + '/ « S A
K Directorate of Fisherles : et
i 12. Fisherics Development 2000-60-2300-EB-75-3200  6500-200-10500 - 14.20
il - Officer/Asstt. Dir. 7500-250-12000 - -
t 13. Swveyos 1200-30-1560-EB-40-2040  4000-100-6000  104.21
e ' . <7 11 14500-125-7000 i
’{, BRUTE SRR : - 5000-150-8000-
| 14.: Plant Operator-cum-*  950-20-1150-EB-25-1400 ~  4000-100-6000  104.22
s -~ i Mecchanie: - . o op yoee

t Publle Works Department
15, Asstt. Town Planncr  2000-60-2300-EB-75-3200 - 65(0-200-10500  104.23
100-3500 £ 7500-250-12000 *°

161" Alslnm%Shed Master  1200-30-1560-EB-40-2040 ©  4500-125-7000  104.24

Y3 Iy
et e =
5 3 i 5

i
i 17,1 ShediMasier -~ - :  140040-1800-EB-50-2300  5000-150-8000 10424
] 18, Ovaug’)‘}‘f. ' 950-20-1150-EB-25-1400.- ©  3050-75-3950-80- 104.25
¥ J(i;:;‘“ C . ase0 -
i f‘l : = _ 4000-100-6000
i 9 Heallh Department S : :
19. Pharmacists 1200-30-1560-EB-40-2040 4500-125-7000 * .104.28
;\ ") h.",n ooy AR N ‘ © 5000-150-8000 : -
5500-175-9000

20. Lineman-cum-Meter 950-20-1150-58-25 1500 - 4000-100-6000 104.29
2+ Readersyo -0 v ».'/. ’(;.,5--3.:,

1o Y/Foreslbcpnnmem K o 2l IR B .o : ‘1 _
- Veterinary Compounder 800-15- omm-zmlso 4000-100-6000 -+ 104.30
" .22, Seniot Veterinary * 950-20-1150-EB-25-1400 4500-125-7000.-  104.30
N Compounder AR TS g
_ Dadra and Nagar Havell ; : -
.. ¢ rHealth Department> . - I -
- 23, fBio-Chemist :~+ 2> 1640-60-2600-58-75 2900 6500-200-10500. 104.32
.t Public Works Department :
24. Draughtsman Graded’ 1400-40-1800-EB-50-23(X) 5000-150-8000 ; - 104.33
25. Draughtsman Grade Il 1200-30-1560-EB-40-2040  4500-125-7000 - -104.33
+ 26,1 Draughtsman Grade III 950-20-1150-!58-25-1500 4000-100-6000  104.33
: Lakshadweep: -
: Directorate of Health '
* 21, - Ayurvedio Physician ¢ 2000-60-2300-[38-75 3200-  8000-275-13500 104.36
o gay .:v Cortepp Lt 1003500 - ’ -

| R' EASE IS BEERT [ A
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f”:l“;ﬁf inary .

i f&iand “minds of the people in the hor
'their socio-egonomic canditions through an effic

occupation/farming which 1s one
d even source of livelihood so

idimost. significant assets an
emote strategic areas of the -

hat'*the people inhabiting tha r
try become more reueptive to the.S
lcipate in' S5B work/progreanme,

‘To achleve the abowue
imal Husbandry work shall ain at the-following main.

‘u
gk

AR SN
TI L -

Vely)
ald “triatm
srowilliperform duties limited to their ¢kill, as prescribvedy
«under the general dMXwx XXmikwd kexxhukx guidance ol veto~
octors, In case of nny complications
. mme@}aﬁg help of the concatned CA5(Vety) Gr-I.

PRl ke LI he T

- | - - ‘.4....‘.‘ 6 / N
. Cra--g? ﬂ % '

Noo 3V0/S5sT/VL/89(19)
Direstorate General of ‘Security
: Offite of the Diractor 33B

' . East Block-V,

. ANNEXURE44
*

R, K.Puran

New lelhi =~ 110066

-Dated the 26

| MEMORLNDUM

Fely 1990

aoti- Aims and objnctivea.of vetrinary and animnl

husbandry wotk and charter of dutliaes to be performed:

by the CAS Gr-I (Vety) and the p

L o
-t -~

The main objective of the veterinary and anumal Ruskd
ivate and win over the heart
nd remote areas by
gent
of the#

andry work in the SSB is to mot
dering a

objective,

ara-Veterinary staff.

/

SB.philosophy and ‘to .

the Veterinary

To generate among the pcople. awarcness regurding

-hygenic'management/nutritlonul requir
stock/poultry, their common ailme

ements of live

ding those dme to deficiency and their preventione

To providem; free of CQSt,‘an effective veterinary 'Y

health cover to livestock and poultry in -the

bordering/remote villapes

eapeclally helonging to .

%heﬁwgﬁkex,seciionsn(includtng~SCS/STS) by

rendering necessary preventive/curativé-veterinary

measured,

To educate villagers ahout new developments/
innovations as regerds the ¢conomically viable _

. breeds of livestock and poultry wsuad their managemnn;

techniques for better vrofitability.

The veterinary/paraavcterinary-staff will be

S v responsible for providing veterinary and
iHusbasdry extension faclliliey
«.begt 4t thelr kn
.selfless and dedicated service.

&

: | o
- The non-gazetied /para-va2tetinary
, SFA(Vety), HC(Vety) « Const,(Vety) giving

Andmnl

Lo 11 needy people Lo the
owledpe and skill in the fullest spirit of

sxf staff like
first

ent and basic Animul husboudry extension nctivitics

they will seek

nts/diseases inclu- .
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¥ 2y A 1dst of kit for veterinury medicAines/equipments to
béLls used to SFA(Vety) 15 uluo enclosed. Proper utilisution
s, Al replenishment of medicines should he ensured by the
;s Diisional CAS Grade-I(Vety),

i « ~ |

,5;69L- There 1is one-SFA(Vety)/Constable(Vety) for each L
. Clcle and in the first instance he must cover all remote and °
%-rw fhung villeges in his Circle. He should first tour with

4. th CO/CAS Grade~I where-ever possible, ALL N, l,P comps

o

o

6

@%mgwwgbhuld be covered by the para-veberlnary staff, and after a
Mgl sty of two days move to the next camp for providing

coprehensive veterinory covet to _the villages in that nrea,
Asa regulare routiniem, the para-velsrinary stdff hust asso-
“cite with the civic action teams and also vistt all minor
ant major publicity campaipgns when-ever held in this avea. It
;murt-be clearly understood by the veterinary staff that )
~thdr services will always be free of cost and not in return

:fo{any consideration, what-so-ever, o
A ko , i

of duties of Dlvisionnl CAS«Gr-I(Vety)/ -
rinary staff are cnclosed as Annexure =1,11
mation and strict compliance. '

ﬁv]f?CSQQr;I‘pnrau
Wi hoane Il for infor

L - Please acknowledpe receipt,
sd/~

V.N. NEGI')
LEPULY INGPLCTOR GENERAL (LLV )

P e
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AT .
e
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!

“4e ° 'To visit remote areas/broder villages covered by the
'SSB to render free vetarinary and Animal Husbandry aid and care
o the needy live-stock owner in respect of live~-stockfpoultry
yiunder: the .overall guldance/instructions ol CAS=-Gr-I(Veterinary)
e Qandnqther_supepvisory olticers, .
9 ha PoonT T

M2t~ To-remain on tour for a minimum of 15-20 days per menth’
M mparting door to door veterinary cover to the ve~gtock owners-..

ﬁgthe’area under his charge. : '

.-

i

=z

[ PR :

3. .. Wnile on tour, to visit NIP camps for the purpose as
also to deliver leotures on different nspects of Animal Husbandry
to genérate bettor uwarenes: among the local people about common
- diseases and hygenic ‘management of live-dtock for better profita-
. blét, For this purpose, his monthly tour programme will be final-
:\1§edﬁwell in advance with the approval ot the Circle Organiser, tj

oncerned CAS;Gbade-l(Vet) and the A,0, 4 .

= oat

"4y VY To submit his tentative tour programme for the following_ . ... _ _
. " month through C,Q. to CAS tr-=I(Vet) at lenst u forthnlght in .
‘}.f:-'_ag%'\‘l,ance. I Al of et

5..  For every calandar month to submlt n drtniled tour diury

to his controlling authority to reach him by the 7th of the . ‘
following month at the latest. Generally, his touring will be with
1 NIP. teams but only for a day or two at each such camp or wilth Cos/:
CAS Gr-I(Vet) Independefdnt touring may be nllowed in spetial '
cages by. CA5 Gr=I(Vet)/C.0 with the approval of AO/3AO. '

.51#__%Q_To'as3ist the CAS Gr=-I(Vet) in performing day to day worke

:7{."f¥ To properly maintain expendable and noﬁ-expeudable stock
wi4ofizmedical stores/equipment etc. us also the stock and issue T e
Wrkipagisters and other records in connection threof, These will be

g& 3"f7'}1q
b
;i

Wrkipagis .

uwﬁierifikd[by‘thefCAS'Gn~I(Vet).once every quarter and by other
feoncerned supervisory officers periodically. AFO@SFA(Vet)/liC(Vet) |

"fbnstable(yet);will he personally responsible for any lap5és d

néluding for shortnges in stores/qquipments in thés regard.
- AN ' . o

§4.CAS Gr=I(Vet) and other supervisory officers and to onrry out the
‘Yeterinary civic aotion progriunme nceordinglys

_ , _ . ;

" To sffictlyifollow the instructions and orders of . { ““;'
|

ﬂﬁffo ensure*that kits provided to him are properly utilised :

t ready asper requirement,

104  To administer only those drugs/medicanes which he has
'Yheen taught and is authorised to handdle, He will not sdminister

. wntravenous injectlon/treutment beyond his skill and comvetence.

v Incase of any complication he would contuct CAS~Gr-l of his
"tf?rafffor guidancea '

-
~
)

! A
ja
\
i

h ' ' Contid/~ 2n{

|
I




/ o
/{5d§ Xy

' rd

_‘ﬁ\:&-;,‘.: . - v .
“-.the State Veterinary Dispensary/Hospital/Centre etc,
“#(these areas/villages will be given the lowest prdority).

A To submit his monthly detailed tour diary hipghtighting
. aspects oi the wark done during the month to -his Coutrolki-
A
t

Oofficer by the 5hh of the following month at the lateste.
p : = S
’Tb ensure that at veterinaty centres, emergency;trayi 2"

- ;\,}r h ﬂ]"ﬂ :
first aid kits are always keptm rendy and reserve to meeti’
y type of emergencys - L Y

Ti03 11 To correctly preéﬁfe in advunce ond submit in time the
77%(. ' annual/supplementary veterinary indent of medicines/equipment/
v 02 other stores to the S5B Directorate, New Delhi,through the .
¢t . Divisional Organiser for timely procurement of stores ‘

- materialse -

rectly and espeditiously distribute the veterinary

J;'ﬁﬁf. on receipt among.the.AFO/SFA(Vety) under.

: o
e .
. i

-

134 iToﬁEhsﬁFéﬂproper and up-to-date maintenance of medical

Gther prescribed documents/records etce

‘,":-‘[g < . . , .

b, To ensure that there is no excess stocking specinlly of
«wishort-1ife drugs which may lead to avoidable wastage. To also |
iAtensure that medical stores held do not become date expirede

4 \ji;’};‘»:-':{: A .
g a5 |
PR O] WL e - ' . P
?ﬁﬁ%&@ﬁ‘%ﬁ: .x/45.'“ To keep close liaison with the local State Animal.
$%¥%§§g',, ,,%Husbandry authorities/Army Veterinary Hospitals, etco in the
W?&%ﬂth AT Janarea of his responsibility. Also to kéep himself abreast of .
B ok i‘developments in his professionul field as also uabout.important:

Animal Hrsbandry programues/activities undertaken by~other' -
_ agxppritias/agepgies in the area. : . P

i) q6s’  To regularly submit the monthly progress report(MPR) !
—=in “the_presecribed proforma in respect ;of his wrea of churge !’
.f;ugbthrough‘hiS'cﬁﬁtroriing officer in time so that the congoll- 1

oy

—Fm—.{-" ", dated complled report rcachces the S3B Directorste, Hew Lelhd
..by the due 'date.

7 controlling officer to the OIG(r) with a caépy to the Chief

E...V*Ygterinary;Agvisor, 5538 Direcborate.

. 18, To undhrtake and perform Juch other duties s may-bp
ussigned tgihdm by the higher anthoriticse :

-

N

> ZQEP%

Ayl s bl o gt e ARG R N
BT I IS AL £3% ety

~-47.f:?$QQ,CA§_(Vetermnarg)vngg}nd at the Triodning centres 5
- will Bubmit the MPR in respect of-his-work through his i

stock and dead stock registers(lnstrumenta/equipment) and - |

FTre
:
:

[ pelo

T e e warh A
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Appendix 1

Classification of Technical Posts into Various Groups

GROUP I—FIELD/FARM TECHNICIANS
L

R

ANNEXURE- & 1!

N

" 1. 'Farm Superintendent

2. Superintendent (Dairy)

3. Dairy Furm Superintenden

#. Fanm Manager

" 5. Dairy Manager

" & Dairy Cattle Manager

.. T.:Assistant Farm Superinicndent
L 8. Ass:stant Superintcndent
ey

9 JUIHV‘ r““u uuﬁ”'t&‘l

1), Junior Garden 5uponmcmlcm

{1. Junior Manager

12. Junior Superintendent

13, Asstt. Furm Management ullicer
_14. Assistant Manager

15. Field Officer

16. Field Supervisor

17. Assistant Ficld Assistant

J 18. Field Assistant D

- 19:- suntor Field Assistant

— ~20 -Junior_Eicld Assistant-cum=.

Curér

21, Curer L.

"w© 22, Fieldman = ' - °

23. Senior Farm Assistant

. 24. Senior Assistant (Farm)

" 25, Farm Assistant ,

+26. Junior Assistant (Farm)

+* 27, Herbarium Kecper -

28, Herbarium Assistant.

29 Nursery Assistant

T .

‘e
e

AP

W, Semor Cattle Siipeevisut
A1- Animal House Keeper
37, Horticultural Sapervisor
31, Forester o

3! Senior Stockman
-Stockma ‘

38 vecanary Offier '
37. Senior Veterinary Assistant

20 "~0n——\'nhr ' A":-c'ﬂﬂ'
Lete b Aadsases Q -

W Vel Cosineitinger
qU. tishing Mue
di. Scuiur lochical asuistan
12, ‘Technical Ascistang
43, Junter recnmeie Aassiatail
44, Rice Production Training Asstl.
45. Agricultural Assistant
46. Botanical Assistant
47. Cxtension Assistant
48. Entomotogical Assistant

. . s
49. Horucultural Assistant ;
50._ Livcstock Assistant .
517 MetcorologiCal Assistant
52. -Physiological Assistant
53. Plant Protection Assistant
54. Sced Exchange Assistant
55. Asstt. (Seed Production) - --— —]
56. Senfor Soil Assistant :
57. Stock Assistant
58. Senjor Block assistant
59. Field Plantation & Store Asstt R ¢
60. Junion Survey Assistant’

.
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A42

N 3. 7 ‘ 4. s.

(b) Sr. Physiotherapisy/ 2375-75-3200-EB- 8000-275-13500 5296
, Sr.Occupational 100-3500 ' ! ¥
Thcrnpm ’

XX. PUBLIC AND SOCIAL HEALTH WORKERS .

@ Medical Social 1 1600-500-2300-EB- $S00-175-9000 52103
Worker(holdlng N Y2660, o .
qunllﬂuﬁonofPosl Lot ' e
Graduation or Gradua- Couim ' p ' e o :
ton with 2yean - T o
diploma in Social Work). e ! ot

(b) ' Social Worker/ " 1400-40-1800-EB- SS00-175-9000 ,52.1,3)3
Psychiatrio Worker 150-2300, o o :

'degquanﬁmion—— W'“"* e T

—of S} i0 S —— e =

© 1400-40-1600-50-"" """+ 5500-175-9000  104.65

o diploma
() Wl

ade ¢ 2300EB-60-2600 e
orﬁe‘er"(cfadéu)r | .
Prison Welfare Officer P

xxl.leockum-:wx-mvmcnmcmns o
®) Mompher SO0 1350.30-1440-400 S000-150-8000  52.107
1800EB-50-2200
(b)/ Radiogmphen requiring a minimum ' © 7 "' 4000-100-6000  52.107
./ ,of 2 years diploma/cestificate ' . ,
: ‘afer1042 ' '
XXIL. OTHER TECHNICIANS pomben
(s) 'Posts requiring Matriculaton with soms = 4000-100-6000 52,111
cxpedeneaunﬁnlmnmquauﬁcanon for ‘
' direct recruitment " o
(b) Technicians with cither a Degreein ~ ~ 5000-150-8000 52,111

Science or Diploma in Engineering
XXIIl. GARDENERS AND NURSERY WORKERS
0)) r%r,pudeg {\‘twnda:'n‘ . 775-1_2-871-14-1025 _ 2650—65 3300 55.129

: ' 70-4500
" (b) Asstt. Foreman 3 15900.201200 3050-75-3950-  55.129
. et o ve o [
. 80-4590 _
XXIV. VETERINARY STAFF ' %0 R
" (a) " Entry grade for all posts ' 8000-275-13500  55.291
, fequiring & degres of B.V. Sc. cror
"' sind Animal Husbandry with ‘
registration in the Veterinary
" Council of India as the mini- ' , R
' nmmeuenﬂal‘luahﬁ‘i‘ﬂon”' ave T TR T
- (b) CAssistant Veteri- ¢ """ 1200-30-1560-40- © ~ 5000-150-8000  55.296'°
' mMidopw 2040/ ' e
- \
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CENTRAL ADMINISTRATIVE TRTBUNAL, GUWAHATI RENCH .

Origihal Application No. 65 of 2002.

!

Date of Order : This the 1llth Day ‘of December,2002.

Vice-Chairman.

"The Hon'ble Mr Justice D.N.Chowdhury,

i”{i*7' ; The Hon'ble'Mr K.K.Sharma, Administfative Member.

i .
i C e . ‘
» Shri Soraisam Manimacha Singh,

i Vyeterinary Field Assistant of

3 . Assam Rifles now posted at

7 TA.R.Thoubal, a resident of Chingamakha Maisnam

- Leikai, Imphal West District, Manipur

o

By_Advocaté sri S.Mfsingh.

-

- Versus - :

1. Union of India,

" through the Secretary to the
Government of India,
Ministry of Home Affairs,

. he Ministry of Finance,

] ‘through its Secretary.

N vty & /Govt. of ‘India, New Delhi.
——e_ _J* ) .

>v— 3. The Director General,

;——=" Directorate of Assam Rifles,

- shillong=-793001.

Fa
/e

-4, The Deputy Inspectof General,
MP Range, Assam Rifles,

—— P~ o -
i RS- e ————— 1T e
[N e e -

5. The  -Commandant,
7th Assam Rifles,

- Thoubal.
- © By Sri_A.K.Choudhury, Add1.C.G.S.C.

+

OQRDER

 CHOWDHURY J.(V.C)

The issue relates to upgradation of pay scale

.
3

'——— " 'veterinary Field Assistant

serving in Assam Rifles
se other counter parts.

| \/« . -%+400@=6000/-_in_parity with those other

I

W

o 7 TN 4 : c o | .
g b 4 ANNEX

~

o s K§>&)L :

.. .Applicant

.. .Respondents

of

to

UREA]t;

)
{
a
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r—2 Mr A.M.Singh,’ iearned counsel -appearing for the

that the applicant was agitating the

_ua;—fv*- - applicant stated

A ‘matter in different forums and failing to get any remedy he

.mo#éamqﬁﬁgriﬁ&ﬁﬁﬁf‘Bench‘ of Gauhati High Court in ~Writ

- petition(Civil) No. 798 of 1999. Finally by order dated -

31.12.2002 the Writ Petition was disposed of directing the

applicant tojmove the appropriate forum to seek his remedy.

13

A

";f‘”,ﬁﬂg

) e 45 .‘

rice thisﬁ%ﬁJ ‘cation before the Tribunal for redressal of
i - T 7

tn: .

4

. 3 ‘ RN . :'“'é‘ . - - \ ; .
¢ " -his’ grievances.

Y

1

Mr Singh also pointed out to the reply

itéubmitted.byfthe respondents in which it was indicated that

" the -authority took a decision advising the Assam Rifles to

process the proposal of cadre restructuring of the post of

'f"Veterinary Field Assistants in the manner indicated by the .

" Ministry of Home Affairs in its - .communication dated

1.17.12.99. The relevant text of the said communication -is

roduced below :

(i) DD(Pers) BSF. has intimated that a
‘proposal for cadre restructuring of
Veterinary staff is being processed by
them. ITBP is _also processing the
proposal on the same lines. Assam
Rifles was advised by Dir.(Pers), MHA,

to process the proposal for cadre /
restructu-ing of the post of VFA.
T T LT [,

(ii) "o  maintain uniformity in
educational gualification and pay

scales as recommended by the Fifth Pay
Commission, Assam Rifles was advised to )
process the proposal in consultation ~r
with the BSF and ITBP, so that a -
similar proposal on uniform lines is
formulated. o

(iii) As the posts of Veterinary stff
in BSF and ITBP are combatised while in
Assam Rifles VFAs are civilians, to
maintain the uniformity in the rank
structure, Assam Rifles were advised to
propose the combatisation of these
posts as well.




1 .,"v".
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(iv) Since the matter is already
RN subjudice, .any decision for upgradation

o ————s = 22

, ‘ “of pay scales in Assam Rifles can be
5 ;gu_;“ e taken &fter finalisation of the Court
B ' o case."

»Mr;-Aqmiginghv‘—Le;xneé~ﬂcounseI““f0r the—applicant has also

- drawn our attention o ithe communication sent by tho
' : t

implementation' of upgradation of the pay scale of

¥ inary Fleld Assxstants in the Assam Rifles. The said

communxcatlon clearly indicated tne decision of the
qgtthority for revising the pay scale.
_j~;ff?%ﬁ§.'. T We have heard Mr A.M. SLngh, learned counsel for the

'5[ applicant and also Mr A.K. Choudhury, learned Addl.C.G.S.C.

”__‘for the respondents at length. Considering the facts and /

s S o —————TRAR AT e

‘_circum'fénces we are of the opinion that the matter requires

no furtneg adjudication from our end. The Government —has
taken a'decision in principle and in view of the pendency of . o

the Court proceeding the authority did not take any step for
Jlﬁ'implementation of the matter. In view of the clear statement
‘emade_by the respondents we dispose of this application with

va“direction 5n‘the respondents to implement the underteking
vﬁf‘::iigs.expeditiously as possihle, preferably within a period of
| . thfee months from the date of receipt of this order.

3 :
CT'The application thus stands disposed of. There shall,

. ...

~ SU/VICE CHAINMAN
S/ MEMBER (adm)

e e ——
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AT AAUNEXURE Al
S\ ;

No.ll.Z’/Ol4/l6/99-l’l".lV -
Governmént of India/Bharat Sarkar

aul,hvo‘ril)%‘ w grant that reviscd pay SC

" Ministry of Home A (Tairs/Grih Mantralaya ,
SR , s Lavw R i
L ~ rmzmn—m —e ——— "Noew Delhiy the 28" 1ho October, 2008 |
T (Rt
R ““I'he Director General 1
Assam Rilles ' | ‘

— Shillong - 793011 S ST
m Subject: 0.A.N0.65/2002 filed by Shri S.Mani Macha Singh in CAT - J
SR __Guwabati Bench for up sraded pay scale of Rs.4000-6000/- g
Ce S e —— : ~ ) ',

el Tl e N |
BT A, an dl Aedito; reler Lo youl letter No.l.1 1018/162/2003-Legal dated L
129.9:2003 on the subject cited above and to convey the sanction of the competent i.

R ale of Rs.4000-6000/- in place of Rs.fZ()U-

o 4900/-f to Shri Mani Macha Singh, Veterinary F ield Assistant. of Assam Kifles:
S wilh immediate effect in compliance ol the order given by the Hon'ble Guwaliati g
.~ Benchof Central Administrative Tribunal in 0.A.No0.65/2002.

R

of Ministry of Finance vide | their i
d Finance Division of MHA '

. _'-:""f2'. lhls issues with the approval
U.0.N0.12/52/99-1C dated 17.10.2003 and Integrate
7 vide their Dy.No. F.2082/Fin. V/03 dated 27.10.2003.

o ' ' Yours faithiully.

(P Deb)

S e Section Officer !
. Copy to -, Sy
v 1. :PAO, MHA, New Declhi. : - | I
T e 2 — . PAO, Assam Rifles, Laitimukhra, Shillong. o ’
3. FA:AR, Shillong. -
4, Ministry of Finance. Depirtment ol lixpenditure (1€ _ S '
5. DCGACR, TP Estate New il )
.0, FinV (MIIA)
7. - Pers.l Scection, MUA.
B LOAR, NL;)%‘I elhi.
9. Guard Filegs: )
S __CopyfI!br information
0 Louppsto ISEN: ' i
R L (PDeb)
SRR . Section Officer ™77
o g
= - o |
e e e - o

JETO S SN
i
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The Chief Veteriaavy Otficer, J
Governmant of ,India, Miulstry of Homa Affairs, _

“th}cp~df'thé—ﬁivﬂctornté“ ~Se3eBiay - e
gast Block=V, ReK.luram, N2W uolhl-lluo6b.

( Through prapar chamiel). .

'Subject:” Requast for reconsideration of JFA\V)'Q .
pay scale, N

Sir, '
T With due r°SpeCt, I the ulberSihnvu have the honou the:

‘Hfolxowlng few lines under your kind consiaeratiun and nacessary

flaction.
N That, Sir, I ‘have submitted this application ia r/o
‘f:faFA(V) & taken on direct racruitment vice uatad l4-1-94. Alroady
- we_are passed "flementary Animal Husbandry and Veterinary Science
jfoamination" under A.Ho Depte Govt. of Manlpur at Veterinary Fild
" Assistant Traiuing Centre, forompat, Imphal (Manipur). As per
;;irecruxtmant Rules of sr. Field Asstt. (vety). I submitted required
f"f"'j.-:';..;‘,-ciocumant:s—451_)104.&‘1)=_1gt.x'_t.;m..n,t.-lmfan.uz_mt:axrvew and_in time of apaoint-!
‘' ment as per vide' No. IV/BA-2(23/92 UC.J&K/ 1479152 datad 16-7-Y4 ‘:
fg(Bncl.No.l) and also I attended the ofificial duties & work dona |
i ‘as a, SFA(V) as per vety. liva stock Asstt. / stockment/ bressarts of ———
fﬁ’Animnl Husbandry and Diarying Lept., Ministry of Asriaa lture, ?
. Govte of India vide i{o. 53-71/38-LDT(Lil} dated 17-3-93 and vide !
vﬁf;Noo 57/VET7§SB/94(II)/646-47 dated 9-6-95 (2ncleiloe2 & 3,¢ As por '
.;fpob¢5u (Vaty. staff's) ruies the pay scale of Animai [ushandry i
fASStt./ Stockmant/Compounder/Stock Asstt. and Lr2ssar has revised |
" and accepted to R3.400U-lui-6UVL sinca lst Jan., 1956 (3ncluseu !
55?vNo.m4) of page No. 87 & 91 of '‘Accumulation of S5th Fay Commission !
' part B/C). And simillarly Fieid Asstt. (Vety) of Assam Rifle .
‘ﬂDepartmant, Ministry of Home Attalres, Govt. of India nas raceivaed/ §
jrevised & accepted 950=2u-1150-25-15U0 to 4000~ 100= 600V since
'flast year. But till to=day S.F.A.(V) of our 538 u;ptte hag ot —— .
. _Qrevisad & accepted the scale of 40U)0-1U0-6UUV. In anuther say, :
i?nthe essontial Qualiification of 5FA(I1) and F.A.(V) ar2 qULVQAan
au811fication as per racruitment rules in our Deptt. It has b

tﬁ" causes of murAL Jdown against th2 auties of vur SFA(V) staffs.
scaies for

228N

That the abovu cousas plaase, re-considaration of ray

SFA(V)‘S in your Deptt. Simiilarly F.4. (Vaty) or Assam Rifle

B Deptt., Ministry of Homz Affairs and as T G.C.8. rules \Vnty.
5vStatf),_bovt. of India in puplic intzraste

Thank you.

co 'ﬁn—lobed. lu(ten) only.
o — =t T yodts falthtully,

( S, ST la RUINT 4 ,

Jol‘ oA ‘V) _A_A_.;_
Office of tne B+0.F. /b:o-dnarhawa(binar,, '
(Tamp. Attach).

- ,.g - D - Lot B ‘- - o - . - lm 3;‘—‘- - - - -
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' NO.15/SSB/A-4/2002(2)=2367 , "~ T
Goverment of -India TR
Ministry of Home Affairs L
Directorate Genéral

~ spacial Service Bureau
. East Block=V,R.,K.Pura m .

: " New Delhi-110066.
L : . Dated the 14,5.02
) ~ Mémorandum, ' '

SR pPlease refer to his Memo NO.6/Vet /35B/2001 /VC~245 dated
® ;f;ﬂ'23.4.2002, forwarding therewith an application of Shri Ch,Sunil .
?vrjiﬂif*ﬁumar.SPA(V) regarding reconsideration of Pay Scalg,of SF}(V).

2, {T¢rng_5chg¢qf_ggx;gg;gshss;ﬁesignateéLPOSt prevailing in
' P ATtmaht can not be made "applicable—in-this Depart-

‘désignated as SFA(V) the scale of pay attafhed
/Head constable will be -admissible to the .

fie

"?ﬁincumbe ,#ﬁhﬁlbwwfj_he.post; nence individual concerned may be  °
+.informed ac ordingly. : : ~ ' e e e
A o . R o,
0 3e o IN this regard circular Memo. of this HQrs. NO ,30/SsB/
' A=4/99(12) -3094-3109 dated 26.4.2000 ( copy enclosed ) may also
gfv;y gp1ease'be'referred to - '
?&gf  f1f 4.; . This issue with the aﬁproval of I.G.(Pers)o'

.-  Encloss As above.
ST | sd/- ' 13,5.02 . S
o - ( KAMAL RAM ) ‘

- ASSISTANT DIRECTOR (EA.IV) ' T
. To . ‘L ' : o

I The CLV.0,

. 8SB HQrs. . . -
'~ New Delgi. o . : . : .
1
;@;;; 7
: 1




